FORM B
PUBLIC ANNOUNCEMENT
{Regulation 12 of the Ingolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKREHOLDERS OF

SANWARIYA FURNACES PRIVATE LIMITED
PARTICULARS DETAILS
Name of corporate debtor Sanwariya Fumaces Private Limited

) ral ==

Date of incorporation of corporate debtor | Janwary 17, 2012

Authority under which corporate deblor | Registrar of Companies - Jaipur
is incorporatediregisterad _ -
4, Corporate Identity No. [ Limited Liability | CIN: U2T108RJ2012PTC037629
|dentification No. of corporate debtar

3 Address of the registered office and F-642-643, Industrial Area, Khuskera
principal office (if any) of corporate debior | Bhiwadi Rajasthan - 301707

6. Date of closure of Insolvency October 31, 2023

il Resolution Process

I Liguidation commencement date af October 31, 2023 {Order received on
carporate debtor November 15, 2023)

8. Mame and registration number of the MName: Jayprakash Bansilal Somani

insolvency professional acting as liquidator] IBBI Reg. No.:
IBBI/IPA-003/IP-NOD262/2013-20/12976
9. Address and e-mail of the liquidator, as | B-851, 1sl Floor, Shivaji Marg (Church
reqisterad with the Board Wali Gali), New Ashok Nagar, Delhi East,
Maticnal Capital, Territory of Delhi , 110096
Reg. Email [d:jaysomanitd@gmail.com

10, | Address and e-mail o be used for Address: 1101, Dalamal Towers,
correspandence with the liguidator Mariman Paint, Mumbai - 400021
Email id: cirp.sipl@decoderesolvency.com
11, [Last date for submission of claims December 15, 2023; being the 30th day

from the date of receipt of order
Nofice is hereby given thal the National Company Law Tribunal, Jaipur has ordered the
commencement of liquidation of the Sanwariya Furnaces Private Limited on October 31,
2023,
The stakeholders of Sanwariya Fumnaces Private Limited are hereby called upon to submit
their claims with proof on or before December 15, 2023 1o the liguidator at the address
mentioned againstitem No.10.
The financial creditors shall submit their claims with proof by elecironic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.
In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under
the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.
Mr. Jayprakash Bansilal Somani
Liquidator, Sanwariya Fumnaces Private Limited

Date: November 17 2023 IBBI Regn. No.: I8BI/IPA-003/1P-N00262/2019-2020/12976
Place: New Delhi AFA No.: AA3/12976/02/170424/300892 valid till April 17, 2024

17/11/23
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ARIES (Mar 21 - Apr 20)
Asaresultof recent
social encounters
younow seem to be
torn between new
associations and anatural
duty to those who are
confused. With careful
juggling, youmay be able to
satisly your social desires and
fulfil other commitments.
TAURUS (Apr 21 - May 21)
We are now in the
Tun-up to the next
‘major lunar
alignment. The
significance for youis that
pleasant social events are
likely to combine with certain
intense encounters over the
next week. Family gatherings
could bring surprises -
including pleasant ones.
GEMINI (May 22 - June 21)
Whatever takes
place on the work
front now needs to
be viewed witha
certain amount of caution or
even sceplicism. You have (0o
much to gain to squander
everything for the sake of
some personal dispute or
other. It will help matters

MARVIN by Tom Armstrong

IF BITSY DOESN'T WANT TO BE PART OF YOLIR
SPIRIT-ANIMAL SERVICE, YOU CAN LICENSE
Uus )

HE SAID HE'LL
THINK
ABOUT IT

! that
partners don't necessarily
agree with you.

CANCER (June22 - July 23)
‘The more sensitive
among you may
now be aware that
children, and

interests connected with

children, are likely to asstme
agreater than average place
in your thinking over the
nextfew days. Pleasurable
events and a change of
attitude are on the cards.

LEO (July 24 - Aug 23)
Unfortunately, any
disagreements or

@ difficulties with
relatives or

colleagues are likely to

become even greater over
the coming few days. But
by th

LIBRA (Sep 24 - Oct 23)
The Sunisa
complex planet.
Western astrologers
emphasiseits
power over life, but their
eastern colleagues point toa
harsh, uncompromising face.
‘This is why you may now feel
both optimistic, yet uneasy.
1t's good to have doubts,
because that means you'll be
coveringall angles.
SCORPIO (Oct 24 - Nov 23)
etween now and
the end of the year
youwill be sowing
the seedsofa
domestic upheaval, possibly
evenamove of home.
Remember this trend as you
manage your personal affairs,
and see fo it that events suit
yourlong-term plans. Also,
consider any and all options.
SAGITTARIUS (Nov 24 - Dec 22)
Afinancial or
Q practical problemis
obviously not going
todisappear
overnight. However, the stars
areabout to do something very
curious, making you believe
thatsuch questions have indeed
Buthave th
really gone? Or will they return
inadifferent form?
CAPRICORN (Dec 23 - Jan 20)
Youare well used to
long-term
planetary
influences bringing
nothing but strain. However,
the planets are now adoptinga
favourable pattern which will
enable you to deal with major
underlying issuesin all
spheres. In particular, there
are some very useful financial
trends on the horizon.

AQUARIUS (Jan 21- Feb 19)
You've been waiting
and wondering, but
somuch more
should now begin to

fitinto place. What is

especially at stake now are

which are
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worldly
ambitions, and your deep
desire to achieve immortality

real tightrope - 50, good luck.
VIRGO (Aug 24 - Sep 23)
You havea
powerfully curious
side to your

character. Over the
next five days your ability to

by makin,
‘mark on the wider world.

PISCES (Feb20- Mar20)
thereany way in
wh|cn youcan
schedulea holiday,
preferably an
overseas trip, over the next
month? You will enjoy putting
yourselfinsituations which
nd which

uncomfortable as it may be,
(eepon

your current track and you'll
combine solid success with

will prompt you [0 hmaden
your horizons and widen
Yourexperience.
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ANNEXURE-A Sale Notice For Sale 0| Muvahle &lmmovahle Properties

num:h (mlu ssl Beaviar, Beavar, Rajasthan
, Mobile No.: 8094007031

“APPENDIX-II-A” AND “APPENDIX-IV-A” [See proviso to Rule 6(2) & 8(6)]
E-Auction Sale Notice for Sale of Movable & Immovable Assets under the Securitisation and
Reconsiructon of Financial Assls and Enorcement of Securiy Inrest A 2002 ead with

Registered Offce: 09, Commurily Cenlre, Basant Lok, Vasant Vinar, New Deli-110057.
Branch Office: Office No. G-13-14, Ground Floor, Khasra No.207/378, Village
Sushipura, Ne Prem Nagar. Afmer Road. Jaipur-302019.

PUBLIC NOTICE (E- AUCTION FOR SALE OF INWOVABLE PROPERTY)

[UNDER RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]
NOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERO HOUSING

Contact Address: Offce No, G 1314, Ground Floor Knasra No:207
Vlllu ge Sus Prem Nagar, Almer Road, Jaipur-30207
n Lok, Vasant Viar, New Dell - mns1

ﬁ HERO HOUSII!G FINANCE LIMITED

HeroHousing Regd. iy

inance

sant
Ph: n“ msmu Tl s e 100 2126810, Enalcsonarcarshorocom
bsite: wwwhero m | CIN: Ug5132DL2016PLC30148

POSSESSION NOTICE(FOR IMMOVABLE PROPERTIES)

(As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)
Wh imited,

Canara Bank,Cirge Offca BRANCH/ OFFICE|

Sratal Aot o, uuw-amas PREMISES

Ph. 01412222908 S REQUIREMENT
ffers ar nted under TWO-BID SYSTEM, fom the owners of ommerce space

Preferably in the Ground Floor as per banks's requirement with required Power load,

ffor Bank Branch/Office at following Locations.

Name of Paice
Bharatpur

® Canara Bank <\

Loc: Carpot Area (Sa.f)
Kall Kl Baghichi and nearby area | Approx 1500 S
Applicants are requested to submit Technical & Financial Bid in two Separate sealed
cover envelops 1o the ofice of undersigned by 28.11.2023 upto 3:00 PM along with
copies o st plan. proporty documonts, bulding polos, commercial pormission letr

rtgagor(s) dor e Securi Assets and Enfor tc. The off flom
oot o e i b M & IO popenc hoatecos| | INANCE LINITED (SECURED. GREDITOR) UNDER THE SECURITISATION aNp | | it e Secr i) o o s om reay oones o canars ok T b fecones o n
mortgaged/ charged 1o the Secured Creditor, possession of which fas been taken by the| | RECONSTRUCTION OF FINANCIA F SECURITY INTEREST y Rules, 2002, o rejoct anylall offers without assigning any reasons. Furiher modfication o this shall
Auhorsed fice of ank f Baroda,Securad Cador, the prysca ossesson ofwhio hs | | ACT, 2002 callingup piaced n the websi of Bank only.
willbesald o *As| daleof the sadnolice. Date: 17.11.2023 Asst.
is Where is”, As is Wha is’ Whatever there is” basis for recovery of dues in below| inparticularand =
mentioned account/s / borrower(s) and Guarantor (s). The details of Borrower/s/ Mortgagor/| ’Wﬁr Dm.,m the publi l, ses FORM NO. CAA-2
Guarentor/s / Secured Asset/s /Dues/ Reserve Pricel e-Auction date & Time, ENID and Bid Dec.2023 E. oate on-as | | e on 13(¢) [PursuattoSecion 20 0o e Companes 2010 and mless and‘!uﬂihe
W s St B ISWHERE ", *ASIS WHAT 5 and“WHATEVER THERE " i cvery mumammg e il les, 2016]
Name & address of Borrower/s/Guarantor/s/Morlgagor/s:- B o
BEFORE THE NATIONAL COMPANY e TRIBUNAL, JAIPUR BENCH
Company Limiled (CIN U31402RJ1993PLC007660) Borrower-Company mnmqh Ils Eamest Money D‘e?osn is menlmned below. The EMD shaulﬂ be made through Demand charges, costs etc. from date CA(CAA) No. 05/230-2321 menzgl'j
Late Sl Famesh chand'rli Bhards] lﬂhmlﬁhz )L;a?[ Heie 1) S ;::IIIM: ::f:ﬂswnﬂ beryetvgitieeted B Bidoiacts TaatthoAct n In the matter of Sectons 230 o 232 of the Companies Act, 2013
Ramesh cmdu Bhardwal ,(s) sml Rlxhlkuh Bhardwaj /0 Late Shri Ramesh Chandra :M at Branch Offce: Ofice No. G-13-14, Ground Floor, Khsra No.207/378, Village Sushipura, Inthe matter of Scheme
Bl \ S Poonam| | Nev PremNagat Ajer Road, Jaipur302015. Loan i Private Limited (the Transtoren C otk I Eleciicl Incusties
hardwal W/nl.alashrl n.mmcn.ndnsnmm an Date of Type of Reserve Account ILogal Helrs)/ Noticel Amount as per (Constructive Pm'|"au m::i ““1 e Transferor °’"P"‘Y "" langal Electrical Indust

il D 2 o Demand Nl G BT 7T 0 {upees Two | | Acsount |Co- Borrowerts) Price o Demand Nollce Pryksh e T e Samame )
Crores Fifty Eight Lakh Thirty Three Thousand One Hundred Ninety One Only) as on | | No. Guarantor(s)/ Legal ‘Amount as. Constructive/ Earnest HHFJAIHOU | Deepak Gayakwad, 2510812023, Rs. 13,18,109/- 15112023 N
31.10.2016 (Inclusive of interest upto 31.10.2016) plus interest cost, charges & other Heir(s) Legal Rep. on date Physical) Money 19000004488 Pritl Radhakisan Marathi | as on date 22:08/2023 (Symbolic) Mangal Electrical Industries Private Limited (CIN: U31909RJ2008PTC026255)
TECOVErY GHpENSSS ic WHFIAI | Wi, Devanand Kundnani, | 1910172023 Re. 8,50,000- & HWMPL A company incorporated under the Companies Act, 1956 and having its Registered

Rs. 3,20,24,922.73 (Rupees Three Crore Tienty Lakn Twenty | | Siicror| HE o8 Rs.1651475-as|  Physical Rs. 86,000/ office at C-61 (A), Road No. 1-C, V. K. |. Area, Jalpur-smn, Rajasthan, India.
vF:mrzgn:lsa;nﬂ?llme Tundred Twsnly nly) plus, inter 0375 | M. m]kum, Kundnani | on1511/2023 | Possession s 85 Dsmum vt Secured Aﬁﬁeis!lmmnnb{e ;mp‘e;w s I that piece and parcel of |mmnvak;\: .. APPLICANT COMPANY
StiaofPosse mnmmm/pn el P o 7| | s donta Notice and the Tribunal Conven Mee(lnn of the Unsecured

e il Ft. Situated at First I samm anm Nllq, Kalwar Road, District Jaipur, m,mm.mnzmz it commn ameniies ors of the Applicant Com,

Prnneny Inspection Date & Time- 29-11-2023t0 02-12-2023 From 10:30 AN t0 05:00 P
ount Details:- A/c No 25690015181869, A/ Name SARFAES\ Auction Proceed
IFSDCnde BARBOSSIBEA (Fit

PhtNo.
H-142 Mangiam Ciy, Block-H, Gram Niwary, Pithawas, Hatoj, Kalwar Road, Jaipur, Raiasthan-

1035 West-9 M.
302012. with common ameries writen in Tite Document. Bounded By- North-Plot No H-143; W\deR«ud ‘South- Ad; Other Land
East:9.14 MirWide Road West- PlotNo H-133; South-Park: HHFJAILAP | Nisha Wife Of Shiv 22081203, Rs. 13,29,589 15/1172023
20000010171 | Kumar, Shiv Kumar a5 on date 22082023 (Symbolic)

smewbankolhamda Com. or M Rainder Vaiy (& anager)
(Sr. Manager) Mob No 9521697506
ate and Time (Start Time (o End Time) of E-Auction-
r Lot (ABC) - Date - o@u 2023, Time 11:00AM t0 06 00 PM
12-2023,Tima 1100 AM 1006 00PI

12 2023, Time 11:00 AM t0 06:00 PM
uvloHC) Date 09-12-2023, Time 11:00 AMt0 06:00 P

D E. 00PMto 10minutes.

No. 3, Sueled 2t First Flor, Stree Balj Res-dency-V,Plot No. 222, Ganech Nagar Scheme,
Niwaru

1) Th prescribed Tender!
Branch Office: G-13-14, Ground Floor, Khasra No.207/378, Vilage Sushilpura, New Prem Nagar,
AjmerRoad,Jipur-302019.between10 00am 05 00p.m onany workingday.2) T immorble
property sha ot be sold elow he Reserve Pice. ) 8id increment amout shal be R 10,0001
(Rupees Ten The 1dOnly). 4) All the bids/ tenders submitted for the purchase of the above

Short dsssrlnllonkoﬁ the movable & Immﬂvahls properties
an)

A i Mnmﬁimm
e My Dy
nown encumbrances, &Bid |nmglm Amount

property shall be accompanied by Eamest Money as mentioned above by way of a Demand
favouring! T

Lot (ABC)-"As s Where s", As s Whal s dwnmumnmlx"bnlx Reserve Price-
n

A bt and el of Factory d Building, Plant &

oy aa Rs.3,55,87,000.00

e et by g LA s oy v M -

Like various size battery boxes, batteries, Cardboards (Paper carwm

Separators, Pastic | polycarbonate Storage tubs |/ tank, Iron ang| Rs-35,58,700.00
Wooden Tables, Iron Racks, Sofa, Ghairs, Aluminum and iass Offce

fruct Fansetc as|  Bid Increase
available / situated at H-38, RIICO Industrial Area, 2nd Phase, Beawar, Amount-

Pin- 30500, Realhan, Admeasuring 75,0 S M. nthe e of| - Rs.60,000.00

as Storage Batteries Company Limited (Wap coordinates;
26.115155,74.339203
| other Encumbrances: Not Knownto Bank

i the highest bid when fearly nader
makeitinadvisable 0 oso. 6 The prospeciive bidders can inspe: the property on 12-Dec-2023
between 11.00A Mand 2.00P Muwith priorzppointment. on declared as  successfl
bidder shal, immediately afte the decaration, deposit 25% of the amount of purchase money!

ipur,
amenites writen n the Tile Docurment Bounded By: Nort- Plof No.221, East: 30 Feet Wide
Road, West- Otrers Land, South- PlotNo.

DATE -17-11-2023,
PLACE:- JAIPUR

Sdj- Authorised Officer
FOR HERO HOUSING FINANCE LIMITED

UBLIC ANNOUNCEMENT
(Regulation ot Insoivency and Bankruptcy Board of India
(Liquidation Process) Regulatons, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
SANWARIYA FURNACES PRIVATE LIMITED
SI.No| PARTICULARS

uch deposit n case the

Name Sanwariya Fumaces Private Liited
Dale of ncorporalion of corporate deblor_|January 17, 20°

17,
‘Authorly under which corporale deblor | Regisirar of Companies - Jaipur

Notice s he(ebygwen(halbyanovderdaled the October 20, zuza the Jaipur Bench of the
Hon'ble National Company Law Tribunal ('NCLT" or “Tribunal’) has directed a meeting of
Unsecured Creditors of the Aoplicant Company to be held for the purpose of considering,
and ifthought i, approving with or without modification, the Scheme of Arrangement for
merger between Dynamic Powertech Private Limited (‘e Transferor Company) and
Mangal Electical Industies Prvate Limited (the Transferee Company’) and their
respective sharefolders and critors (‘the Scheme’),

In pursuance of the said order, and as directed therein, Notice of the Mesting along with
corresponding annexures wil be sent to Unsecured Creditors at their registered e-mail

urth

that i

video Conferencing ("VC") or Other Audio-Visual Mezns (-OAVMF) mode. In pursuance of
th sid rder and s dicld hren, e noic s heay ghen it  meeing of
Unseurd Gredrs of panyi VC &0 g

oom.u KGpiymRr
ROPEORZ).1on Mondzy e 8in Gy of Docomber, 2023 a 1700 P twhich i and
place;

20dzted
April 13, 2020, 22/ 2020 daled June 15, 2020, 33/2020 dated SeDlembef 28 2020 and
5, Government |
of India (MCA Cm:u\ans) on Wednesﬂay, June 30, 2021. Al existing Unsecured Creditors

i thenon
tnday.9) In the event of default of any payment witin the period

Lol(A)-Asis Where s”_ Asis Whatis”. Whalever there s basis Reserve Price-

Plant & Machinery with thar accessories, moulds, drivers, machinery|  Rs.53,00,000.00
screus,sparo parts, motor Qpen it and manl conveyors avaiale END-

38, RIICO Industrial Area, 2nd Phase, Beawar, Pin- 3n59m quaxman Rs.5,30,000.00
(Map coordinales 26.115155,74.336203) Bid Increase

Other Encumbrances: Not Known to Bank \mount-
Rs.50,000.00
Reserve Price:

Rs.3,00,00,000.00

Allthat part and parcel of Factory Land and Building situated at H-38,
RIICO Industrial Area, 2nd Phase, Beawar, Pin-305901, Rznasmzn

EMD-
Admeasuring 875.00 Sq. Mtrs. in the name of U0rage | 30,00,000.00

1
mentioned above, the property shall be put to fresh aucton/ sale by private treaty. The deposit

lose allclaims tothe | pmpeny |Dj Ths above sale shall be subject to the final approval of Hero | |6 Date of closure of Insolvency.
1) Det HOUSING FINANCE | || Resolution Process
L, Cains, fany, 7 lauidation commencement date of [ October 31, 2023 (Order receed on
12) Inerested corporate deblor November 15, 2023)

whose names are recorded in the Register of Unsecured Creditors maintained by the
o ° ' " ! b

is
Comeral el No /umm uamm CIN: U

5 |Addressof e regnsxered Mﬁce and F-642:643, Industral Avea Khuskeva
principal offce (f any) of corporate debtor |Bhiwadi Rajasthan - 3017

paries are requested 10 veriyiconfim the siaulory and olher dues ik Saes(Property tas,
Jecticy e TheC

B [Nameand regrs(ramm Tumber of e [Name: Jayprakash Bansil Somant
No.

13)TDS of 1%, if any, el be-
payable by e highest bidder ove the hghesL decared bid amount. The payment needs [0 be
deposited by the highest bidder in the PAN of the company and the copy of the challan shall be:

1BBI Re
1BBUIPA-003/IP-N00262/2019-20/12976

acting as liuidator]

means. A person wh s not an Unsecured Creditor as on the appointed dale should reat
this Notice of Meetingfor information purpose only

For Unsecured Creditors whose e-mail addresses are not ragistered with the Applicant
Company, fortechnical
assisance required before / during the Meeting (o access and partcipate in the NOLT
convened meeling:

a n
b. Unsecured Creditors may aiso write to the Directors at the Applicant Company's email

9. |Address and e-mal of e fquidalor, as.
registered with the Board

(5351, 1L Floor, Shivaji Marg (Church
Vial Gali), New Ashok Nager, Delh Easl,
National Capial, Terrtory of Del 110056
Reg. EmalI¢aysomani64@gmallcom

[Address: 1101, Delamal Towers,

Battories Gompany Limited (Map Cordinates 26.115155, o i i

B Bid Increase i i I

Other Encumbrances: Not Known to Bank ‘Amounl- all stamp duly, reg 5"?6“’“" fees, and for 0 o be used Tor
£5.30,000.00 rejectthe bid or

Nariman Point Mumbai - 400021

All Kind of Raw Material, Stock in Pracess . Finished Stock such as|
varlous size battery boxes, batterles, Cardboards (Paper Cartoon),
Separators, Plasfic / polycarbonate Storage tubs / tank, Iron and
Wooden Tals. Iron Rk, Sofs, Chs, Alumioum and Glss Offce

Reserve Price-
Rs.2,87,000.00

EMD
Rs.28,700.00

S n the premises of Wi s Starage Sarcs Cumnlnv
Limited at H-38, RIICO Industrial Area, 2nd Phase, Beawar, Pin-
305901, Rajasthan (Map coordinates 26.115155,74.339203)

Bid Increase.

Amount-
Rs.15,000.00

lemsardcadionsof isssewthoanyror o 1) il s may const
Yeshwant Shaima at Mob. No. 93521066

1) ot oy e

Provider, MIs_e-Procurement Technologies Limited (Auctiontiger), Email ID:

support@auctionliger.net.

30 DAYS SALE NOTICE T0 THE BORROWER/GUARANTOR/MORTGAGOR

“The above menioned Bortower/Morigagor/guarantors are hereby noticed o pay the sum as

Note 1: (ABC) fals.
Note 2 Auction of Lot B) will stully.

Gate of Austion failng which the property shal be auctioned and balance dues, if any, wil be

For detailed terms and conditions of the sale, please refer/visil to {ne|
website link hitps://www.hankofharoda. in/e-auction.htm and
hitps://bob.auctiontiger.net. Also, prospective bidders may contact
the authorized officer on Tel No.- 01462-226069, Mobile Ho.
9772582080, 8094007031

bt
‘SCAN HERE for detais|

Authorised Offcer

For  detaled terns and condions of the sale, please refer 1o the fink provided in
infhero_housi i imited

Emall ¢ cirp sfpl@decoderesolvency.com

(Decenber 15, 2023, being The 300 day

rom the date of receipt of order

Nofice fs hereby given thal the Naonal Company Law Tribunal, Jaipur has orGered the
y 3

T [Last date for submission of daims.

2023

their claims wih proof on or before December 15, 2023 to the liquidator at the address
‘mentionedagainstitem No.10.

Allother

the NCLT through VCIOAVM facii Unsecured
Creditors of the Appiicant Company has been dispensed vith. Unsecured Creditors of e
Applicant Company are encouraged to attend the Meeting of the Company through VC/
OAVM mode and vote electronically and are enliled to appoint Authorized
Representalives/Proxy to attend ths Meeting through VG/ OAVM and particiate there at
and cast their votes through voting by electronic means. They are required to send a

VCI O/
to Section 112 and 113 of the Act at C-61 (A), Road No. 1-C, V. K. I. Area, Jaipur-302013,
Rajasthan, Inda

Copies of the said way of merger, and of the.
section

the
offce o i aurorzed reprsertate | Mr Amlya Viay, Advocate, at 201, Navigevan
chambers,
meetin

Incase a takeholdr doosnotsubit s caims curng the nqumauon s th cains
‘submitted by such ing the

9 by pr
deposited at the registered offce of e ‘company at C-61 (A), Road No. 1-C, V. K. 1. Area,
Jaipur-302013, Rajasihar

The Tribunal h¢ tted Mr. Prateek Kasliwal, Pr , as the chaimerson

For Lid.

Date: 17-Nov.-2023

Board of rporat

M. Dhirendra Singh, Mob- 9587033317
Emailassetdisposal@herohfl.com

Place: Jaipur

2015,

and Mir. Umang Jain, Chartered Accountant, is appointed as the Scrutiizer of the said
mesting. The above-mentioned Scheme of Arrangement for merger, If approved at the

iquidator, Sanvarlya Furnaces Private Limited
1881 Regn. o BBIIPA 0031 N0GZ5517016:20207207
AFA No.: AA3/12976102/170424/300892 valid tl April 17, 2024

Date: Novemboer 17, 2023
Place: New Delhi

meeting,
Dated this 17th day of November, 2023
hairperson appointed for the meeting

Jaipur

Advocate, Prateek Kasliwal|



pratahkal.com

:I.1. e

T50E 4 vRRM e 3R vRrng 021 Jd d 991 d4 ad TeeaE & el of i awafa faer=am 3 gAa- 2023

YRl @ 3 aR Bl
RS 3cgpee el % A5 1 A/ 904 BY- WA 2 o vl ot e
AT $ g T, 4 sf dw

o WRiderp] B JWe Wdd & o
A W ¥ TEEE A Hedil 219N cie ftem

A fEm &t e ot &
fom iy 5t 9@ ¥ == Ay (= )| faumma e ¥ owem
ura Fraf srm & Fatm = e

o ared W oan He g Pt el F
= faurrog d 8 oo sl & S
F A 9 =/ dEgi g Bt e
= | w8 aqoen § =
it gro s 17 T8, 20 THE v 23
T w1 sefl & =m Sl s gitem
= =)

femrrirs frurow dry frefin afesd
=, mEm 5 vs fraar T faaemma d
frefin sfissrlt oitm |9 3 =@ fs
wogeft o fafirl = =afema =9 3 59
7 Fratfas oz & e & sy o193
ert wfma =fe am Frdlem &g 5ot
TETEE F oy = wiEyE F ouy 9 10

= 4 wm fE oufrs T4 B g 5 w9 7% dafun frefin afusd
el § e ¥ usEtE 3 Fftes A B

ifils H&= afd 3 o Al dafial o Wil da Rea e Rarn +
&4l ° PR 30 38 Aree ‘

siferen wsriferdt Forcit & wsrelt sitfeacfon
3t gamd araa &

waqT ( wH ) | Fafsem e e favm 5t sfafis
T o dimdt g fie 3 eEn = e o
frem st wy & et denfegt o feafs =t oeften
#h smvms fw-fEw o =R wEfm, #
P, =5a Zraws afy drest dafedl & a9 F
forma ot & Prfen Pimrz @ ddm = fen) == w0
s i § ==t o ¥ amee droeh Safel 5 dwem
# e o mwEa F w ow=h S w) e fle 3
Hreet dtef =t fasm oedien =t ooften F 2 T
T i v fod § didt dfe aa w@fen, ¥
ey v vEa TaEs & FdE 4 i e Bl =
dreft & afus gl i oy, w9, 5=, =9y

IRV B & SRV I
L 1GIG IR GG)

e - R e g e

AT (I ) | SrErs- TR e F e
o friw 17.11.23 = e w=E & fo dfew =i
form =1 #) oo = E F w0 W TeEm wafEs
M | T v T F gm e et Fe
ufty fprm ¥ arpEm TwirT =1 F o I often =l
o Tt M T 14801, Seq-S ede feE
17.11.23 T SaqE 8 7 Fuifs o 2 o1 52 3
H 09.15 T9 WA FiTH

AT - AN e - ey AR TR e
R TTEE A AR 2 9
i soiE sl & o A

AT (WTH ) e g sepE-smE -
St e T TEEE f o2 fidty e deit &
TF T 02 o U TErAr O fosl A o
T gfam 98 ¥ g wdws afusd ¥ ovfn
fm & STEm MR S 14864/14853, 14854714863,
14866/14865, Fyg-anmEt fod-wegr mEw
uFEE wae d§ Wap # feaiw 220824 B
gt fadt & i 23.03.24 8 02 fidtm momm
T 9T 02 o U A it & fesE mm o b
TH WA F T S teaas F 02 v e,
05 9% uit, 03 o urlt TR, os fdty woEE, 04
TrE 4vft, o2 wiarsn fesi ofim 5= 21 fesl d6

TR - TR 3R TN
I BT T

T Hartera gt

AT TH ) | e g el & o w i
= giea ¥ sein-wi-aei oes EEw oW
e e o B I ol o & g e
st ¥z wfn femm & sqem @ S 09623,
FraiT-=il T eEe fei 1s11.23 = (o0 T

AT H 16,10 TR TEA B FETE 19.11.23 F1 19.00
T3 i W TR wEn MR e 09e24, FA-

K

T B oum &9 oare 3l

1
g%
11

FEE

134
§34%
:

|
Eth

g
ot
EEEST

ETE
i
]
8,

3
i

T
444

ot
g

3
i

H
I
i

31
:

347
%a‘}
5

ig ¥
L

g
ﬁ
E

AT w TR B, P 17
A 18 TEET 2023 T W
wifs S0z % Ty F
F1 # W wreE An
afteea e A
e =mom

= ufratfn & fem
32400 B wfys == 3
CEE T e T |

ﬁggi
14
igﬂg
12404

i o terden feiw 200123 = (o few) R
B 11.00 TR T Bt foAlw 200023 F 1335 W
= T TR TeEe # o2 fwve w, o5 ok wh,
o7 fiedita A, 04 TaTw At 3 02 WrE s ofim
= 20 st B0

A wwia v i few, S-S dh e siors sfim o w A TR o A Bafm wwrd (Lipkdation Procese) Regulatins, 2018)
Tl A o ORAGA AN (T St e e o oy s £ sy a, e sstetin s 211 s [
fere wwa ¢l &1 wareA miw 3, o 2 e A gU A, S ol S gt e 7 e A e A A
Aremes nde, wEy 0 o afvone sedwd F awem w93 A FTTETE TR (7 s o1 eoponsson s s
o (il ihr oAl Sl S S e B S
fe dwrin-Frerge-dern (03 9rd) TS Sere- [ sl U [ 2 OB COTED

FIETT- AT e teaars] w1 e fea e
¥ ofem e § e s sifasnt e wia
ferm & s dtwrn-wErge-dme (o1 f) R
T 04807, AEI-HTETTT OE AT 2723 =
#FT B 0450 TR T BT 06,10 T RiEEA
g | T wEn M HE 04808, FAETEA- dEH
e fe s 27,0123 = SiErE B 06.40 T TEMA
T dsm HrhimiEm i mis s
10 fesd ¥ SE-sEma-dErn (o fm)
o 04809, dEHAI-FEEE e feiE 271123 91
AFT B 1030 TR A OTHL 11.40 TH M
=T TEt wET M TE 04810, FETgA-dETT
e feiw 27,1123 | SEEE 2 12,20 92 @A
' T dfem et mimim i i s
10 fe=i w1

dtFr-wEm-dtErn. (01 o) e S
04805, FFEF-FEEa ome fefw 2723 W
AT B 15.00 TR T EIET 16,40 FF SrEEa
gt Tty M HEm 04808, FrETIA-dE
e feiw 27,1123 = F=EEE 2 1700 92 @A
T s W dEm i m i gt
10 Fesdl 21| =erR- Sreme- = (o3 fw) o
T 04797, FEAE-FiETTd OaE Al 2601123 B
28.11.23 7% TToFTE H 19.00 T9 TEMET BT 20.00 TR

shifnn & 3iyg O e
® e f uel W o=
mits fawrm At g
sfadawrtt  @warm F
it B oSt gt w

# oft dreif F wft &) e g i 3 Friw o
T o Forstt o il 0 = s 4, == Faeil o and

ot o afus vt =)
Tt ol F =it afrenfr
F o #t fufy 5t 7=

HacH gl 85 lderd a gei & fore Frafaa fonmi 3 Gk ot erfas

f-mimarend @ Faf sl o fa
TAeA WayR W AntE | mm arE| sfusfy,
o, F0 oAeH e gg  Fafes T

#a wft 2 o2 & femm &

e F1 F naem wiem
1 g e =1 waem

| s % i dam wEh S

drogm 7 w9 TR 9=
ToE W e T
FAEL AeETE STHEE &
ot | Foen am = fm g
wfa & =92 & waem wfawm
#t i & 7= =im W
B H AETE FA S0
uasTa T i giaa 5
fom =it gt
S -

= wm 5 omE
2 W TremE F ¥,
94 & e, e e deeEt
1 Afm = w0
e Ffw fm f& T
TS T F A T
= ¥ v fan =1 =
aTE 12 IS W W

Mukice is hersby given thal e Nesoral Company Law Triound, Jigur fas oedened he
commanzamant of kqukiaton of the Samearlya Furmaces Privale Limied on Ochober 31,
HIEL

The stREaTokdans of Savwariya Furnscas Privale Limited ane haroby caled upon b sibmi
their chims with pmof on or before Decomber 18, 2023 o the kquidalor al the addmss
mientioned againgl il Mo 10.

Thae firancial credilors shall submit thesr claims with prof by sledronic means only. &1 other
CEiica ray bl e claime with T peoecd in pareon, By DoEL of by elecinn means
Submission of false ormsleading procf of clhims stal atraci penalies.

submitied bry such a sakeholder during the conpomie inschency msolution prooess undar
the Irsolvency and Bankrupicy Boand of nda (nsohency Reslulion Frocess ke Corponmie
Persons] Reguiatons, 2016, shal be deemed in be submitied under seotion 38

[aln: Movember 17, 2023
. | Floce: Mesw Dedli

FORM B
PUBLIC ANNODUNCEMENT
\Faguiakn 12 ol the Insakancy and Bankrupity Ecand of nda

| Addrass of the registerad office and | 2643, Induswial Aea, Khuskera
| premcepal office [ ey of compaoreta deblor | Bhiwad Rejashen - 301707

[ale of dosume of Inscheency Oclober 37, 203

| Resniubon Process

Unuidaticn commancemant dale of

i End regisirabon rumber of e
Insnivancy professional aoling a5 kouidaion

| Acderage and a-reail of the Bauwidaler, as
| ragizharad with Ta Board

| Coctobar 39, 2023 (Crder received on

| Wirvemizer 16, 2021

Kare Japakash Barsila) Someni

B8 Arg. Mo

| ISP 0UAP- MDA A 0 P T

B-6E51. 1 Fior, Shiveji Warg (Church

Wal Gal), Mew Ashok Nagae, Dahl East,

Katonal Cagial, Terilory of Dielsi | 110026
Errasi 1| risA gL com

EI‘H! 11u1.Euh1mT&mn..

Matirman Poinl, Mumbai - 820021

_EMEWWM
| Docemzar 14 ; boing e 30th day

from the date of peiaipl of arder

| Adcrass and a-mail o be used for
onressondenos erih the liguidaior
| Last daie for submission of daims:

{854 & glakeholder doesd nol submit s caima during e kpadalion procees, ha cling

Mr, Jayprakash Bansilal Semani

Liquidalor, Samwarya Fumaces Pmale Limied

IBEI Regn. Mo.: IBEAPA-D0AIP-NO0262201 8- 20201 297E
AFA No.: AR MITRIEN TIEAC00ES2 walkd Il Apnil 17, 2004

IoT utdsrar Yord

- ity ot d qen G2

: - AT s sfEm T s qEy Peiew T S e omers owwernsl w1 ogfew #g (T @ e A R i 4 e didg i o s e
wiera A e W Wd Hen 04798, HrEr 1 s Resrft sfasTh 3 e PR ToRR B9 A S WYl SR T S md e | R s /e i mdirn. (ups) & 39 iy ot
were oiee e 26.11.23 A 28.11.23 7% SR T 4 PSR W T R O R & SR e =) e v fen g Reetin e e o 7 | it IREPS g wana P o o £
B 2045 T T T 21.35 T TES TEA TR ¥ ¥ T AR A @ W F aiwen R sy ofem d A W ghe iy e E W (1) mﬁmﬁgﬁmﬁmmmm
m“'i' 'ngmm"”ﬁ"" 06 TrSTTN A = 02 ME A Tl = i w0 ot B v, faen dim wer oW fee momE e gom viamedl oW (2] | e e @ T wew T i v B B—a

6 Gt ! ¥ T el F ol favmma i W Bl AgPRm oA S Ay Tt wm s || T () S v @ e s o airs e i
frataw e &1 e daem & daw § faen am = ot fem amom . fru R s R oteem s gffim # e - | ﬁi;;;:?ﬁ#ﬁ?jﬂ; R
A (FTH ) faumme T ¥ owm Pl F . TR WEA TG B £ - : >
s 1 ¢ P oty a1 e faen TICTIFTRIAT QAN 2023: 376 A 607 TRIS DI Stecl odysailis il [ P o & T o en e @ 38 8
Pt afirsrt Tt 7@ 3 fagres B Ssaandd () | vy emrmtre — 2
EUN SR Sl TS SRS S sz i) 3 2R @ 3imE 100 T2 R, ﬁm;ﬂ;ﬂ“ﬁx mﬁ‘;ﬁm | T e [ s et *
R =1 Pt 0 g SW T Tm gt 10 Firell 3 20 TA= A ) @ AR pi g g m‘"ﬂﬂmﬂ“ |
mﬂﬁmﬂmmg i e EE T (W) gm Pafm afeem o o s s T en sess dep & fim | )| et welton s o
it F:Eﬁ%mﬂ et ﬁ&ﬁ priroes Fasrras e gAmE- 2023 W AW S e S A (R R e dmEm i wm meem faam mw oam » :':L;E‘jﬁﬂmﬂ”mmmdﬂ
: Fmm e faam % 5 =29 F w0 foeii =W R TE 2023 # fau g 2} Parced-JU-54 i 24,11 2023 w0 11:00 &0 4
Wm“mwgmf ng fify @ w2m § fafs sem-semudfmdi st sin w0 W@ & @ ¥ wdww F sl e s
mmﬁ m'mm!'ﬁ ety TTAEd AR T 3 oW aw 20 ST A TR WA W 3425 FT qnh swfem fawr | | e | | Peeeduasie s o @ o o
. et o T e A ST e o @R s 9 e W o by TG W I S W oo o g | | (et s 2
Wﬂ#mr e Hﬂﬂ.lm sfipsrt | 9% A 9 TF 607 FIT WE 100 FF 46 w@ N B Sep 2873 & el v seEEE |0 g HIDORRESEOND 2 L FELNT QAR
e e A, o v o e, TOUTEY Td oft wh ste  $E e AR, AR s kg || (A S
; : : s ' sy ot v s T R oed o B 9 15w 2454 FiE ¥ mw N, wemem sfvam s=m T - [2) MPS-JU-23-03 P11 30.11.2023 1 11:00 %
S, Atz STauwE, THeT g TEeE e g, ¥ T m E-EFI'IEF'TE'ﬂmm- W 2300 FIEFE TE  sfyam % siwh Ta- W | [5)| CATERMG:
T3 5 W wfusfral & drares T af w RS e L - é’i‘?ﬂ!}!}}!] m* (1) CATG-JU-11-23 = 30.11.2023 1 1500 72 9
b D i oot e g g Al o et b Lt
o o, e mobre o e, e 31 % T M T S 66 Sy 71 W, 2w Gee w7 v et
ﬁimm o mm*m am gE § gft arem S oeTn S = gm, 1 56 TP BV ¥ Ww #ied, W M) s F e (6 CATG-JU-16-23 i o7.12.2003 1 1100 =01 )
mﬂmmwﬂm;ﬂmmm ofem % e 3t W W=l w0T 7 9 TN 3 T THIM{WQE; T 3 T FE FEA e et @ e v ¢ @ e A arwrd A an
s AT e 2 ¥ qwed g4 aw sr0a w1 A s emem st M W27 FEE A seft wniterdt gifraa | wd Eweiegs povin —
T & gt B ey wm ow wE ¥ T 0 d R W R w1 owa ¥

(% scanned with OKEN Scanner



